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TRB MINISTER OF srATE IN THE --------------
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI NITIRAJ SINGH CHAW. 
DHARY) : (a). No, Sir. The movement of 
GOal waa affected primarily because of 
decline in tbe consumers, demand, labour 
troubles, etc. 

(b) and (c). Do not ~  

Salt Cels Fund 

• 329. F-HRI VIRENDRA KUMAR 
SHAH: Will the Minister of FINANCE be 
pleased to state : 

(a) whether it is a fact that Govern-
Ment collect1 'Salt Cess' and maintains a 
'SIlk Ceat Fund' ; 

(b) whether the unulilised amount from 
the Salt Cess Pund 80es to tbe general reve· 
riue of Government or is accumulated as a 
separa te Fund for being used for the better· 
ment of the Salt I ndust ry ; and 

(c) if so, the details regarding the 
amount recovered as Salt Cess during each 
of the last three years and the utilisation 
tbereof? 

THE MINISTER OF STATE IN TilE 
MINlsrRY OF FINANCE (SHRI 
V/DY A CHARAN SHUKLA): (a) The 
Ooverrlment collecls cess on salt under Ihe 
Salt ctSl Act, 1953 but it is not maintained 
IS a separate Salt Cess Fund. 

(b) Tbe entire coilection made on 
_unt cf Ceu on Salt is credited to tbe 
general revenues under head 'U·Union 
Excise Cess on Salt' and all expenditure in 
connection with the ~  of salt 
~  klcltidltll tHistanoc, elc. and 
~  of the establishment of tbe 
5alt bcpartment is md out of leneral 
revenues. 

(c) the detail. reaardiDg the ~  
of Salt cess and cxpendhure incurred durioll 
the last y.:ars are liven below:· 

Year Collection Expenditure 
---------------

1967·68 
/968-69 
1969-70 

Rs. 1,04,28,286 
Rs. 1,11,08,712 
Rs. 99,22,497 

RI. 47,18,720 
Rs. 66 , ~  
Rs. 69,15,869 

AIIegN ~  Alreemeat lor Supply 
of Crude to Haldla Refinery 

·330. SHRI D_N. PATODIA : Will the 
Minister of PETROLEUM AND CHEMI • 
CALS AND MINES AND METALS be 
pleased to state : 

(8) whether it is a fact that the Shah 
Committee Report has pointed out that 
agreemeDt for tbe supply of Crude to 
Haldio RefiDcry, which is now UDder COD-
stracfion, suffors from many defocls ; 

(h) if so, the details of tbe defects 
pointed OUt by lbe Committee; and 

(c) GoveromeDls reactioD thereto? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS, AND MINES AND 
METALS (DR. TRIGUNA SEN): (a) 
Yes, Sir. 

(b) A reference is invited to para 
5.3.2H of the report which has already beeD 
placed on Ihe Table of Ibe House. 

(c) 1 he recommendatiOD of the Com. 
mittee has beeD noted. 

Use of Proyldent Fuods and ~  
Fuads by Pandlayat Samltles Bnd 

MlHticipalities 

2001. SHRI BABURAO PATEL: Will 
the MiDister of FINANCE be ple..scd to 
state: 

(8) whetber it is a fact tbat some local 
bodies like panchayat samities and mUDici. 
palitico in various States bave been found 
usinl up ProvideDt Funds and lasuraDCC 
Funds for their own purpose, c. ~  much 
trouble to the employees, at the lime of 




